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19.°  Shri Madan Pal.
. S/o Shri Nankoo Ram.,
Helper Khallasi,
Under Section Engineer (Works),
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20. Shri Anand Parakash,
S/o Shri Hari Singh,
- Hemer Man,
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- | S/o Shri Ram Narain.
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- Shri Ram Asrey,
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Applicants.

UNION OF INDIA - THROUGH

I, The General Manager,
Northern Railwa 2
Baroda House,

New Delhi.

2, The Divisional Railway Manager,
Northern Railway.
State Entry Road,

\,l New Delhi.

N

|




T 1 Y
Nor hprn Ral]way,
Delhi Kishan Ganj-IT,
New Delhi
4, The Senior Divisional Finance Manager,

Northern Raillway,
State Entry Road,
New Delhi.

ORDER (ORAL)

learned counsel of the

2. MA 2540/2003 for Jjoining together in a single

3 Applicants stated to be similarly situated to
the applicant - Ram Jas in OA No.2040/2002, which was
decided by the Tribunal on 5.8.2002 directing the
respondents to consider the claim of the applicant
therein for Accord of arrears in the 1ight of the

decision of the Delhi High Court in CWP No.5247/97)

decided on 27.10.1999. Tt 1s further statred that the

decision 1in that OA has been implemented by the
respondents.
4 In view of the above, T feel 1t unnecessarv to

pa L1k i 4 L S A 7 tiit

issue any show-cause notice to the respondents at this
stage, the present OA is disposed of with a direction
to the respondents to treat the present OA as a

representation of the applicants and the same mav bhe

= &

disposed of in terms of the order referred to supra



the OA be

/ravi/

I'D

Lo

(SHANKER RJZU)
JUDICTIAL MEMRER





